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[ Shri P. C. Sethi ]

India apd the Governmem of the Republic
of Lebamon Gor the avoidancs of double
taxation of income of enterprises operat-
ing aircraft, |Ploced in Library. See
Moy, LT—1376/6%.]

(3 Acopy cach of the fullowing Motifica-
tlens under sub-section (3 ol section
114 of the Gokd (Conteel) Act, 1Y6E (—

The Gald Contrl o Jdentibuatan of
Customers) Rulcs, 199, Published
im Motification ™o, B O 2705 in
Grazelle of lodia, dated the ird
July, 1963,

The Gold Contral (Licensing of
Dealers; Bules, 1909, published in
Motification No. 5. 0. 2706 in
Liazefio of India, dated the Jrd
July, 1969, |Placed in Library.
See WMo, L1—1377/6%.]

4; A copy of the Central Lacihe o lenth
Amendment) Rules, 1969, publivhed in
Motication Mo, G. 5 R, 1723 in
Gazette of India, dated the 1dh July,
1969, uoder section 38 of the Central
Excises and Halt Act, 1944, [ Maced in
Library. Sec LT MNo. [378/6%.]

5 A copy of the Additional Duty Rules,
1969, published in  Motification Mo,
G. 5 R. 1598 in Gacette of India, daied
the 2od July, 19W0¥ under section 11A of
the Indian Tarifl Ace, 1934, |Placed
in Library. See MNo, LT=—137%5%.]

16} ..ﬁ copy cach of the wllowmyg  Morificu-
tions wnder soction 159 of the Customs
Act, 1962 i

(i

(i -

i)

G. 5 R. 1355 kenglish version)
and G 5 R. 1336 (Hindi wersion)
published in Gazette of India, daied
the Tth June, 1968 together with
an explanatery memorandum.

G, 5 R. 1361 published in Gazelis
of India, daied the $ih June, 1969
wogether  with a0 explanatory
memaorandum.

Ch, 5. K. 1457 Enghsh version)
and G. % R. 1438 (Hindi version
publishesd in Gazette of India, dated
the st Tune, 1969 togsther with
an explanalery memoerandumm,

vy The Pooject luports  Regstralion
of Contracth Ameodment Regula-
tions, 196%, published in MNatification
Mo, G, 5. R. 1587 (English version)
and G. 5. B, 1588 (Hindi version)
in Gazeite  of lodia, dated the Sth
July, 19%6%, together with an expla-
nalery memorandaon.

e G5 Ry 1R2E published in Gasclic
of Todia, dated the fth July, 1968
togedher  wilh  an explanatory
memsoranduimn.

v L5 R 1ol (Lnglish  version
and €i. 5. B. 1610 (Hinds version
published in Gazenee of India, dawed
the 12th July, 1%% Logother with
an  cxplanatory  memoragdui
| Ploced fre Lifrary.  See Ma. LT
| 350/ et ]— )

?

A vupy cach of the fullewing Notilicas
s issumdd wnder the Ceniral Fxcinge
Poabes, 1944 ;—

Wy G. 5 R O1272 (Mindi  version)
puhlished mn Garette of India; dafed
the 3rd May. 1969 together with an
eaplanatory memorandum.

i G5 R 1340 (English  version:
and {5, & R, 134] (Hindi version)
published in Gazelle of lodia, dated
the 3st May, a8 wopether with
an explanatory memorandun.

i) G. 5 R. 150 (bngish versiva)
and i B. R, [512 [Hindl version)
published in Gazetre of India. dated
il 2Hth Juoe, 1969 Logether wih
ap explanatory memoragdurm,

jivh G.5. R, 1583 (English wersion)
apd G. 5. R. 1584 (Hiodi version:
published in Gazetie of India darecl
the Sth July, 1963 tegether with an
explanatory mensrrandum, {_Hmd'
in  Library. Sce Mo, LT—1381/
65.]

14.54 Brs.
QUESTION OF FRIVILEGE AGAINST
“THE INNDUSTAN TIMES —=Conrd.

EHRI P WEMKATASUBBATAH
(Nandyal) ¢ Consciously or unconsciously
you have given such an  information to this
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House that you would bave refrained from
mentioning that facn here.  Tlaving men-
rioned i, il s sour own business whether
any member has brought any pressure on
vou or n1.  Having brought it up in this
Hpuse we are selling ap 3 wery bad prece-
dent in this marter. I would only request
you that such  refesences may ool be made
in future,

SR, DEPUTY -SPEAKER :  The ques-
rion was rised and Mr, Masani pointed oul
a certnin sentence of his speech where in Taca
snme sort of a presture wats indicaded.  Han
when a friend, even in a [riendly manner.
glves me some thrent,..  {fmderruprions),

I will ot disclose the name,

EHRI BALRAJ MADHOK {Sonth Delhi):

I do not know who said it,  But if anyone
of us has said it (o you in o friendly way
that there s a fecling that perhaps you are
favpuriog more o parijcular section than
another, we would expect you to take it
i the proper spirit ond not interpret it as
& threat. If apyope comes 10 you in your
chamber and says such a thing, [ do not
think vou should construe it as intimidating
you, That way, 1 think nobody will here.
alter come and talk to you.

SHRI SURCNDRANATH DWIVEDY :
May 1 appeal to you fo close this matter T
Orherwise, it may lead 1o unnecexsary disous.
=iong and unpleasaniness.

SHRI CHERGALRAYA NAIDU : Now
that you have 1nld the Howse about it, we
want 1o know who has threatencd youw so
that we may prodect youn,  (Mherwise, il
ilwey are friendly, you shoald oot have told us
aboud i It would he jud like o lover's
quarrel and love letrers heing placed before
the House.

SEHRI HEM BARUA (Mangakdai) : There
should be an end 1o this dialogee here in
the House, 1 do not like the idea of your
disclosiog who 1old you what in a friendly
wiy in your chamber, as you have said.
Shri Flukam Singh, when he was the Speaker
alo disclosed a’ cetiain maiter like this,
That was in relation 10 me.  Sinee then,
1 have stopped goang o the Speakers
chamber ot nll, [ do not like MPs going
wour chamber and whispering things, At
the same time, there shoull be an end
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this sort of dialogue, this is reduciog Parlia-
ment 1o a farce.

SHRI RANDHIR SINGH (Roluak; :
On a point of order,

SHRI RANGA  (Srikakulam) : |1
support whit Shri Hem Rarea has said.

IT this is how you interpret what and
how members talk to you in your chamber,
herenlter no one will g 1o your chamhber,

SHEI RANMDHIR SIMGH :
of privileze ( Marerewpriang,

On a point

STATEMENT RE IMNDO-PAKISTAN
TALKS ON EASTERN RIVERS

THE MIMIETER OF IRRIGATION
ANMD POWER (DR, K, L. RAG) : [ lay on
the Tahle n statermeni relating 0 Scoretary-
level Indo-Pakistan talks on  Eastern HRivers
held at Mew Dethi from the 15th 1o the 26th
July 1969, [Placed in Nbvary See. Mo, LT—
1IR3 [E9]

RESIGHATION OF MEMBER
EHRI BN Haal,

ME. DEPUTY-S5PEAKER : | have 1o
inform the Houwse shar Shri 5. 5. Basi elected
from Ferozepur, Funjab, has retigned his
sear in the Lok Sabha with effect from 25th
July, 1969,

SOME HON. MEMBERS : Why ?

MR, DEPUTY-SPCAKER : 10 has boen
clected to the state Assemhly,

RE ;: MOTHIN FOR ADIOURNMENT

SHRI HFM BARLIA  (Mangaldai) : |
had tabled an adjouroment motion on  the
fast hy prinary teachers here, 1 would like
1 know whether vou have admitted i,

HE. DFPUTY-SPFAKFR
azk me later.

: Let him

NEMANDS FOolt SUPPLEMENTARY
GRANTS (RAILWAYS), 196870,

THE MINISTCR OF RAILWAYS (Dr,
RAM SUHHAG SINGH) @ 1 pestnt a
smtement showing Supplementary Demands
Tor Graots in respegt of the Budget (Railways)
Fonr 1S TH,



